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Indian Space Selentlsts Abroad 

1881. SHRI N. E. HORO: Will the 
FRmdE MINISTER be pleased to 
state: 

(a) the number of Indian scientists 
specialising in space research recruited 
rom abroad during the lest three years' 

and the countries where they were 
working; aDd 

(b) the number of ,them wh. have 
again gone to settle abroad? 

THE PRIME MINISTER (SHRI-
MAT! INDIRA GANDHI): (a) Six 
ScientistsjEngineers in the Indian 
Space Research Organisation and eight 
Scientists in the Physical Research 
Laboratory, an Institution mainly 
supported by the Department or 
Space have been recruited from 
abroad during the last three yearS. 
The countries where they were wor-
king are as under:-

(i) U.S.A. 9 
(U) France 

(iii) U.K. 2 

(ill) U.S.S.R. . 
(v) Eaat Afra:a 

(b) T\\o. 

Taking Over 01 IIldutries in Tamil 
Mad. 

1682. SHRI D. S. A. SIVAPRAKA-
SAl4: Will the Mini.$ter of INDUSTRY 
be pleased to state: 

(a) whether any industrial under-
takinC or undertakinaa has/haVe been 
taken CM!l" in the aa. of Tamil Nadu 
dt1ring the ye&r4 1971-" by the Cen-
Val aoVel'm'l'ient- under twcnloll l8AA 

so 
of Section 18F A or Section 18A of ~htr 
Industries (Development II Re,wa-
tion) Act, 1951; 

(b) if so, the total number of indUS-
trial undertakJnp. 

(c) nature of the undertakings; and 
(d) the present position of the under .. 

talings? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) Yes, 
Sir. 

(b) Two. 
(c) Both are cotton textile under-

takings? 
(d) The Tamil Nadu Textile Corpo-

ration are managing these as "Autho. 
rised Person" under Section 18AA of 
the Industries (Development and 
Regulation) Act, 1951, for the durations 
indicated below: 

(i) Cauvery Spinning & Weaving 
Mills Ltd., Pudukottai :from 
23-12-76 to 22-12-1981. 

(Ii) Somasundaram Super SpIn-
ning Mills,. Muthanendal, nia-
trict Ramanath81Puram from 
4-11-1977 to 3-11-1982. 

Five DayS WorIdnr Week in Govem-
ment 0:tB-. 

1683. SHRr MANPHOOL SINGH: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government are consi-
dering a proposal to have a five days 
working week in the Central Govern-
ment o.tJl~ with a view to saving 
petrol and diesel which 8Il'e already In 
'1hort supply; 

(b) if so, whether the dally oftice 
hours would also ibe correepondinigly 
increased; aDd 

(0) by what time a declsion is likely 
to be taken In this reprd? 

THE lONISTD. Oi' STATE IMTRK 
M.INlISIJ.'S.Y OP HO;MB AFFAIRS 
AND DCPABTMENT OF pABLlA-
MJ1NTARY AtP.rlImIS (9HRI P. VBlf-
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XATASUBBAlAR): (a) to (e) The en-
tire question is receiving the attention 
or Government. 

'1)a.cdaaIDatloa. ill PaJment of Over 
TtIae All4twanee for 8u.ndan .. 4 

Gazettec1 IIOllclays 

1684. SHRI ARJUN SETHI: Will 
the Minister of HOME AFFAIRS be 
pleased to atate: 

(a) whether Government are aware 
that there is considerable disaatisfa.-
tion amongst the employees p8Jl'tiou-
larly the non-gazetted staft who are 
trea~ with discrimination in the 
matter of payment of overtime ailow-
anee when they perform duties on 

'Sundays atld other Gazetted hOlliday.; 

(b) whether the personal stat! of 
Ministers and Senior Officers of the 

'Government are entitled. to more over-
time allowance per month as compared 
.to the other employees working in the 
same Department; 

(c) if so, the details thereof; and 

(d) what steps Government propose 
to take to remove this discrimination 
if any? 

TIm MINISTER OF STATE IN 
4fHE MINISTRY OF HOME AFFAIRS 
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SImI P. VEN-
KATASUBBAIAH): (a) The instruc-
tions regarding grant of compensatory 
leaVe instead of Overtime Allowant.:e 
for work on Sundays and ~ther holi-
days are applicable to all GovE'rnment 
employees. Government are not aware 
of any such dissatisfaction on this ac-
count. 

(b) and (c) According to Govern-
ment instructions the total overtime 
allowance payable to a Government 
servant in a month should not exceed 
one-third of his monthly emoluments. 
While this ceilling will nonnally apply 
to tperJOQal stat!' of Ministers and 
Senior O7tlcera, they may be p81d Over .. 
time Allowance not exceeding 50 per 
emt of theJr emolumentl, m Ipee1al 

cases, and on the certl8cate of the 
officer concerned that it is required in 
pubUc interest. 

(d) Does not arise. 
ReaoluUoa b7 Adtvaal. Soelo-C1I1t.nl 
AMociatIOD, Chakn 11a, DIstrlct SlDIIa· 

bhum, Bihar 

1685. SHRI A. K. ROY: Will the 
Minister of HOME AFFAIRS be pleas-
ed to state: 

(a) whether resolution of the 13th 
Annual General Body meeting of the 
Adivasi Socio-Educational Cultural 
Association, Cha,rlkulia District Singh-
bhum, Bihar haa been received; and 

(b) it so, the main points of the 
resolution and the steps taken thet"e-
on? 

. THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHR YOGENDRA MAKWANA): (a) 
Yes, Sir. A copy of the resolution. as 
forwarded by Shri A. K. Roy. Mem-
ber-ol Parliament was received on 
25-2-1980 and acknowledged the same 
day. 

(,b) A copy of the resolution is at-
tached. The resolution is under exami-
nation in the Government of Bihar 
and in the concerned Ministries of the 
Government of India. 

BESOLUTION 

OF 
THE 13TH ANNUAL GENERAL BODY 
MEETING OF THE ADIVASI 80010 
EDUCATIONAL AND CULTURAL 
ASSOCIATION, BIBAB, BEAD 
OFFIOE CRAK.ULIA, P.o. & P.8. I 

VllA.J[Ul.,IA .. DI8T. SINGBBRUM 
BIIIAB. 

Berd. No. 3311966-8'1 

Place: At GhatshUa, P.O. GhabhUa 
P.S. Ghatshila, Distt. Slnth: 
bhum Dated: 1st April 19'11. 

The 13th General bod,. meeting of. 
ASECA, Bihar is held on 1st April, 
1178 UDder the Prealctentlblp of Dr. 




